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Stateaesl-U

Deiiits of proieou apprc*v«<l  u n d e r ̂  

(b# Rural  Liodtess * Employmeot • 

Guiriote«  Progrimme io  Bihir

PericMi  N o .  of projecti Approved cotl 
approved (Ra.  io  lakh}

1 (2) (»

1.  S U t h   P l a n   66

2.  1985.86  9

3.  198647  13

(upto  16 2.19̂7)

11526 65 

7501.20 

14978.3J

[EMgtitkJ

Uceaiivt graaif for iluai  iBproteneot la

Orlftt

3769.  SHRI  CHINTAMANI  JLNA  : 
Will  tbc  Minister  of URBAN  DEVELOP-

MENT  be  pleated  to state  :

(a) ih> ichcmt  of̂  C<®tial

tneffUiv® grtni for  m ̂ v tittm   of ilum 
dwelleri  in  urban  areat  was  introductd;-

(b)  the  detail! of tbe  ftrant  given

under  ibb  tcbcm* lo  difTereat  States
Including  the  nuaibei,  of  bw ficiariei

covered.  Sui«-wtŝ

(c>  whether  ibi«  gram  was  on ad hoc 

•rrangeoîat  aod If so, the reaions  thereof 
and  Ibc  date of iti-dtacontiauatiee;

(d)  whether  Govemment  of  Origia
requested  for  the  grant  of  Rs.80 lakbi 

under  this  scheme for  1985*86  ai  veil  as

1986-87  Since  a i  m ̂ h   am ount  was  already 

spent  by  tba  State  Government  in  each 
of  those  two  years  from  tbeir  own 
resourco;

(e)  if so,  the  response 

GovcrmDent;  aod
of  Union

( f )  if so*  tbe  icbeme  has  beeo  dis

continued.  sioce  when  and  whether it  ia 

proposed  to  revive  tbe scheme  ?

THE  MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  URBAN 

DEVELOPMENT  (SHRI  DALBIR 
SINGH)  :  (a)  to (c)  Under tbe  Scheme  of 

EovirontsefitaJ  Improvement  of  Urban 

Slumi,  Central  incentive  grants  were  pro* 

v<ded  to  States for  additional  coverage  of 
slum  dwellers  durinĝthe  last  two  yean 

of the 6ib plan.  Tha  was  i   temporary 
measure  aimed  at  realising  the 6tb  Plan 

targets  A  statemeot  ̂indicating  the  Siate 

wise  funds  released :;and  slum  dwelleri 

benefited  is  given  below.

(d)  to  ( f )  The  Scheme  of  Ceotra
iDcemive  grants  has  bees  discontinued 

during  (he  1(b̂  P>aD.  The  Govt,  of 
Orista  bid  come  up  rwith  the  request  for 

releftiie  of  Rs  80  lakhs  but  tbey  were 
informed  oa  12.12.85  that  the  scheme  was 

discontsmî.'  Tbey  were  requested  to 
explore  the  poHibilitjrof locating the funda 

out  of their  Stale  Aoaual  Plan  provisions.

There  is  no  proposal,  at  present, for 
reviviQg  the  scheme.




